IN THE CENTRAL ADMINISTRATIVE TRIBUNALEHYDERABAD BENCH

OA.1637/95.

Batweens-
Smt, A, Padmavathi cen Applicant.

And .

1. Station Sup rintendent,
South Central Railway.,Vijayawada.

2. Divisional Railway Manager

(Personnel}South Central Railway,
Vijayawada.

ees Respondents.

Counsel for the Applicat: Mr.G.V.Subba Rao,

Counsel for the Respondents:Mr.J.R.Gopal Rao,SC f or Rlys.

'

CORAMs
HON'BIE MR,JUSTICE V.NEELADRI RAO,VICE CHAIRMAN

HON'BLE SHRI R,RANGARAJAN,MEMBER ADMINISTRATIVE,
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0A,1637/95 ; | 'i‘
Judgement
( As per Hon, Mr. R, Rangarajan, Membar(R) )
|

Heard Sri G.Y. Subba Rao, learned counsel
for the applicant and Sri J.R, Gopal Rao, learned
ccunsel,fni the respondents,
2, The applicant in this OA was engaged as a
Summer uafar voman under the control of R=1 on 30-4-82,
She continued to geat the engagement till‘last season,
It is stated for the applicant that she had been gnijA"
booughdx on temporary status, Y
3. This OA wes filed praying for a;direction to
the respondents to regularise har service in any
capacity 28 Group-D employee since she haa hean work-
ing from 82 onwerds and acquired temporary status
thereby fulfilling 8ll the tequiremen£3‘for parmanent
sbsorption,iIN OA,1408/95, wa have pesaad certain
orders wvherain the applicant was placéd in a similar
situation as the applicant herein, Hence, we follow
the diracfion given in the aforesaid OA in this case
also and Hiract as followes :
i) The applicant should be re-engaged as a Seasonal
water woman under the control of R-1 during the summer
ssason if there is need for such engagement in
preference to freshers from the opan ;arket.
ii) The applicant shall be considerad for
regularisation in accordance with thaiextant
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instructiona/acheme provided, temporary status

has already been conferred on the epplicant.

4, The DA is ordered accordingly at the admission

atage. No costs, //

-

‘ Svrt—
(R. Rangarajan) (v. Nesladri Rao)
Member (Admn,) Vice Chairman -
ol b
1 = pese
Dated : January 3, 95 Dy.Reglstrar{Judl)

Dictated in Open cgurt

Copy _tos=-
1. Station Superintendent,South Central
Railway, Vijayawada.

sk

2. Divisional Railwa Manager(Personnel).
South Central Railways,
Vijayawada.

3. One copy to Mr.G.V,.Subba Rao, Advocate,
CsA.T.Hyderabad,

4. One copy to Mr.J.R.Gopal Rao,5.Cfor Rlys,
CAT ,Hyderabad.

5. One copy to Library,CAT,Hyd,

6, One spare copy.
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o . I :
IN THE CENTRAIL ADMINISTRATIVE TLIBUNAL
- HYLERABAL BENCH AT HYLERABAD
. I

..:m"!v—

- THE _HON' BLE ‘MR.JUSTICE V,NEELADRI RAC
J . VICE CHATRMAN
i ’

AND -

. . Y -
THE HON'BLE MR.R.RANGARAJAN : MLA)

J\(;z,._/,-h- !

Dated: - -1996

. . ORDERZJTULGMENT

%o:’%{’K.A./C-‘A.m

/43?/?1/

AN, h el o Nao,_ )
= -

) . |
Admitted and Interim directions
issued.

Allowea., . |

.Disposed ~f with directions @ ft\/

.' ' IDismNsged. - 4%“‘#”‘0’0‘ Vfa e

IMsmigs®d as withdrawn.






